AT IMPHAL

SEPTEMBER, 2022

HIGH COURT OF MANIPUR

HIGH COURT OF MANIPUR

CASE CLEARANCE RATE IN THE HIGH COURT AND SUBORDINATE COURTS OF MANIPUR FOR THE MONTH OF

Institution during the month Disposal during the month Case Clearance Rate (%)
Civil Criminal Total Civil Criminal Total Civil Criminal Total
(A) (B) (C=A+B) (D) (E) (F = D+E) (6G=D/A*100) | (H=E/B* 100) (1 = F/C * 100)
165 11 176 162 6 168 98.18 54.55 95.45
SUBORDINATE COURTS OF MANIPUR
Institution during the month Disposal during the month Case Clearance Rate (%)
Civil Criminal Total Civil Criminal Total Civil Criminal Total
(A) (B) (C = A+B) (D) (E) (F=D+E) | (G=D/A*100) | (H=E/B* 100) (1=F/C * 100)
223 111 334 240 136 376 107.62 122.52 112.57
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